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Shri Biren Dutt: May I koow
whether any Government, particularly
the Government of Tripura, has failed
to introduce any scheme for the rehabilita-
tion of ex-servicemen? Will Govern-
ment enquire about this?

Sardar Majithia: Government will
make enquiries.

contained

para 7at page 2 of the Report (Part 1)

the year 19557

The Minister in the Ministry of
(Shri  Datar)

Government of India made a

suggestion to this effect to the State

re-organisation, it is not clear whether
they have taken any action till now,

Shri Barman: The last line

of paragraph 7 says:
“It (such a digpussion in the State
slature) will also be an
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ment take any steps to see that similer
bodies are  set up in the States ?

Shri. Datar: Government will
consider this matter.

Ow Scholarships Scl

*1079. Shri Dabhi: Will the
Minister of Education be pleased to
refer to the reply given to Starred
Question No. 854 on the Sth August,
1956 and state:

(a) whether Government have now
finalised the fully-paid Overseas Scho-
larships Scheme; and

(b) if so, the details thereof?

The Minister of Education
Or. M Das): (a) Yes, Sir.

(b) A statement is laid on the Table
of the House. [See Appendix IV,
annexure No. 38].

Shri Dabhi: In the statement it
is  said:

“Thesc scholarships carry with
them no guarantee of subse-
quent employment of scholars
on return to India after comple-
tion of their studies abroad.
The  selected scholars are,
howerver, required to settle in
India atlmtﬁm%gmfonmglns
the completion of their studies/
training abroad.”

they are not employed in India
if mmnmﬁ%ujndmmﬂ?
) will they do?

Mr. Spesker: They are not em-
ployed by the Government in India.

Dr.hl-hl.Du:pl’Theiden is that
they may get employment elsewhere,
so that the country may not be deprived
of their  services.

Shri Dabhi: May I  know when
and how the scholars  will be selected?
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Dr. M. M. Das: The scholars will
be selected by the Union Public Service
Commission. The  Commission i ex-
pected to  interview the candidates
during the last week of this month.

under the Government. They have
jobs under other private concerns,
institutions etc.

“Omnlooker”
*1082. Shri Sadhan Gupta: Will

the Minister of Finance pleased to
state:

be

(a) whether it is a fact that the
Journal “Onlocker”, Publi in
Bombay, issues an insurance i

Y

for Rs. 12,500 to every subscriber to.

the Journal who pays the annual
scription of 24 years; and
(?hJ if so, where policies are insu-

§
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insurance company, when
life insurance business have bet{:mhen
over by the Corporation?

. Shri M. C. Shah: It is not life
insurance policy; it is general insurance

policy.
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May I also read the English answer?

Mr. Speaker: Yes.
Dr. M. M. Das: () Yes,  Sir
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